THE HIGH COURT OF MANIPUR
AT IMPHAL

, NOTIFICATION
Imphal, the 11" of August, 2015

No. HCM/N-2/2015-A&E(J)/7248 In pursuance of Resolution (b)
passed on the Agenda No. 7 in the Chief Justices’ Conference, 2015, it is hereby
notified that after the end of August, 2015, the printing of cause lists will be
dispensed with except for the printing of bare minimum copies for the purpose of
the Courts.

Sd/-
(Yumkam Rother)
Joint Registrar(Judl. & Bench)

HCM/N2/2015-A&E())/ 7249-64 Imphal, the 11" of August, 2015
Copy to:
1. Registrar General, High Court of Manipur.
2. Registrar, High Court of Manipur.
3. The Joint Registrar(Admn./PM & P), High Court of Manipur
4. The Deputy Registrar(Judl.), High Court of Manipur.
5. The Principal Secretary to Hon’ble the Chief Justice, High Court of
Manipur.
6. The Private Secretary to Hon’ble Mr. Justice N. Kotiswar Singh, High Court
of Manipur.
7. The Private Secretary to Hon’ble Mr. Justice Kh. Nobin Singh, High Court
of Manipur.

8. Superintendent (Bench), High Court of Manipur.
9. P.A.to Ld. Advocate General, Manipur.
10. Ld. Assistant Solicitor General of India, High Court of Manipur.
11. Government Advocates (HC)
12.The Secretary, High Court Bar Association, Manipur
13.The Secretary, High Court of Manipur Bar Association.
14. The Secretary, All Manipur Bar Association.
L 15.Concerned file.
16.Notice Board. ‘

Joint Registrar(Judl. & Bench)



